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Read-Rail Accident between Nagreta 
Bagvran and Palampar

*639. SH R I D U R G A  CH AND ; 
Will the Minister o f R A ILW AYS be 
pleased to state :

(a) whether a road-rail accident took 
place on gth June, 1977 at Paror-Dhira 
Naura road between Nagrota Bagwan and 
Palampur near a rail crossing ;

(b) if  so, the details o f the accident ;

(c) wliat compensation has been given 
to the afTccted persons ; and

(d) whether the Government propose 
to put a gate there to prevent recurrence 
o f such accidents in future ?

TH E  M IN ISTE R  O F R A IL W A YS 
(PROF. M AD H U  D AN D AVATE ) :
(a) to (c). On 8-6-1977 a bus dashed 
against the post o f an unmanned levei 
crossing between Nagrota and Palampur 
stations, resulting in obstruction o f the 
railway track and side collision with 
approaching tram No. i PBJ passenger. 
Six bus passengers sustained only trivial 
injuries. No compensation is payable in 
such cases.

(d) No, Sir.

Waiving of Wharfage and Demurrage 
Charges

*640. SH RI BATESH W AR HF.M- 
R A M : Will the Minister o f RAILW AYS 
be pleased to state:

(a) whether cases of indiscriminate 
waiving o f wharfage and demurrage 
charges by the Commercial Officers o f 
Allahabad Division were reported and 
investigated by the Vigilance Branch 
o f the Northern Railway during the last 
five years;

(b) if  so, the results thereof; and




